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retail price of sugar depends upon various factors like demand, supply, availability,
market sentiments etc. After deregulation of sugar sector in April, 2013 the All India
average retail prices of sugar have slightly decreased from ¥ 35.6 per kg in financial
year 2013-14 to ¥ 32 per kg in financial year 2015-16.

{c) and (d) To keep a check on rise in price of sugar, the Central Government
has imposed stock holding and turnover limits on sugar Further, Government has
imposed custom duty @ 20% on export of sugar to conserve stocks in the country

and ensure its availability at reasonable prices.
Dues of subsidy amount of rice

+2219. DR. BHUSHAN LAL JANGDE: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it 1s a fact that Chhattisgarh has procured 63.08 lakh tonne paddy
in 2015, which will produce 42.26 lakh tonne of rice;

{b) whether out of that, Civil Supply Corporation had to get 10 lakh tonne rice
and FCI 32.26 lakh tonne, but Civil Supply Corporation had got only 4.71 lakh tonne
and FCI 5.66 lakh tonne rice only;

{c) whether Centre has not issued the subsidy of 100.19 crore on rice distributed
in 2004-05 under the National Food of Work Programme; and

{d) whether as per part C, subsidy amount on rice since 2002-03 under Sampoorna

Grameen Rozgar Yojana has not been paid?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTICN (SHRI C. R. CHAUDHARY): (a) and (b)
A quantity of 51.07 Lakh Metric Ton (LMT) of paddy for Central Pool and 12.02
LMT paddy for State Pool was procured by Chhattisgarh Government during Kharif
Marketing Season (KMS) 2014-15. Against 51.07 LMT paddy procured under Central
Pool, 3421 LMT Custom Milled Rice (CMR) was obtained, out of which a quantity of
23.487 LMT was received by Food Corporation of India (FCI) and 10.725 LMT was
kept by the State Government for its requirement under Targeted Public Distribution
System (TPDS)/National Food Security Act (NFSA) and Other Welfare Scheme (OWS).

{c) and (d) An amount of ¥ 72.32 crore has been released to the Chhattisgarh
State Civil Supplies Corporation Ltd. (CSCSC Ltd.) as provisional subsidy for
distribution of rice under National Food for Work Programme (NFFWP) for the
period 01.04.2004 to 31.03.2006, against claim ¥ 96 crore for KMS 2004-05 and
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KMS 2005-06. All bills presented to the Government of India (Gol) regarding food
component of NFWP/ Sampoorna Grameen Rozgar Yojana (SGRY) were paid by
the Ministry of Rural Development. As of now there are no bills in the Gol which

remains to be paid.
Freight and labour charges at ICP, Attari

2220. SHRI SHWAIT MALIK: Will the Mimster of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether labour charges and freight charges at Integrated Check Post (ICP),
Attari are much higher than at any other land port in the region like Jalandhar,
Ludhiana etc.;

(b) if so, the reasons to impose labour charges when no labour work is involved

and all the process 1s automated; and

{c) whether trucks coming at ICP, Attari at 9.00 AM. and at 7.00 PM. are
charged for full day, if so, the reasons for warehousing charges not being on clock

cycle basis?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) There
is no other land port in Punjab like Integrated Check Post (ICP), Attari. There
are Inland Container Depots (ICDs) in Jalandhar and Ludhiana which also
handle Cargo for export/import. However, the nature of work at ICP and at
ICDs are different. The ICDs handle containerized cargo, which necessarily
requires mechanisation. But, ICP, Attari deals with mainly loose cargo like
gypsum and also cargo in bags, which involves manual labour. Therefore, the
labour charges and freight charges at ICP, Attari cannot be compared with that
of ICDs.

{(b) Labour work is nvolved in most of the processes except in few cases which
account for a very small volume of the total work involved. The labour charges for
such activities have been worked out after a joint meeting between labour pradhans,
trade representatives and all other stake holders in the presence of Customs, Border

Security Force and local administrators.

{c) The storage charges are on full day basis since the insurance charges pavable
on the commodities are on full day basis. However, free period of two days 1s given
for loose cargo like gypsum which 1s a major import commodity. The storage charges
for the first two days are kept very nominal for other commodities, for example in

case of cement it is only 20 paisa per bag per day.



